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IN THE CENTRAL ADMII\*STRATIVE TRIBUNAL
JODHPUR BENCH ATJ ODHPUR

0.A Nos.531/2011, 530/2011, 529/2011, :332/2011, 533/2011, 534/2011 with MA
142/2012, 535/2011, 536/2011, 537/201, S38/2011, 539/2011, 540/2011, S41/2011./
§42/2011, 560/2011, 498/2011, 499/2011, 500/2011, 501/2011, 502/2011, 511/2011,
512/2011, 517/2011, S518/2011, 519/2011, 523/2011, 524/2011, 16/2012, 77/2012,
91/2012, 172/2012, 173/2012, 386/2011, 3§7/2011, 482/2011, 483/2011, 484/2011,
485/2011, 464/2011 465/2011, 466/2011, 467/ 011 & 468/2011

}Dgate of decision: /l/ % August; 2012
CORAM 5

... #. HON’BLEDR." KBS RAJAN, JUDICIAL MEMBER
T & HON’BLEMR BK SINHA, ADMINISTRATIVE MEMBER
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OA No.531/2011

1. Abdul Kadar S/o shri Hafiz Abdul Kadar, aged about 58 years, R/o 12/28
Rehman Colony, Alka Hotel Ke Pai, Udaipur, at present employed as Casual
Computer Operator, in the office of CIT (A), 16, Mumal Tower, Udaipur.

2. Ajit Singh Chauhan S/o Kesar \,mgh Chauhan, aged about 29 years, R/o

636 Dholi Magri Gali No.2, Udaipur, at present employed as Casual

Computer Operator, in the office-of ITO Ward-2(2‘: 6. New Fatehpura,

Udaipur.

Bhunveshwar Paneri S/o Onkir 1ath Paneri, aged 'lbout 36 years, R/o 37,
Paneri Bhawan, Inside Chandpolz, Udaipur, at present employed as Casual
Computer Operator, in the office of ITO (TDS), Udaipur.

4, Dinesh Jain S/o Shri Shanti Lai Jain, aged about 30 years, R/c H.N0.208,

Paras Apartment, at present employed as Casual Computer Opuator m the

office of ACIT Circle-2, 6, New Fatehpura, Udaipur.

Hira Lal Dangi S/o Sh. Mighu Lal Dangi, aged about 19 years, R/o
Khatikwada, Bedla, Udaipur, Peon, at present employed as Casual Peon in the
office of JT CIT, 6, New Fatehpura, Udaipur.
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OA No.530/2011

1. Nagraj Meena S/o Kanji Meena, agzsd about 38 years, R/o village Khokhadra,
R Kherwada, Udaipur, at present employed as Casual Peon, in the office of ITO
o Ward-1 (4) 6, New Fatehpura, Udaipur. .

Narayan Lal Dangi S/o Shri Keshu Lal Dang1 aged about 22 years, R/o
Khatikvsada, Bedla, Udaipur, at present v"mployed as Casual Peon, in the office of
CIT, 16 Mumal Tower, Udaipur.

3. Narbada Shankar Menariya S/o Sh:i Kalu Ram Ji, aged aboui 43 years, R/o
village Chirva, Girwa, Udaipur, at preseiit employed as Casual Peon, AO (DDO),
Udaipur, -

Narendara Bhatnagar S/o Shri Ask:ok Bhatnagar, aged about 26 years, R/o 30,

Chltr'lg‘lpt Mzug, Mabhila Mandal ke Pcs 5, Udalpur, at present employed as Casual -

o

Nal,ndxa Purbia S/o slm I—hmml Lal Purbia, aged abouf 31 years, R/o L
. .02SC Rampun Chomln Ubhaybhm Ji Road, Udaxpm at prescnt employed as .. i
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OA No.529/2011 ' 2

L.Vikram Acya S/o Shri Bhanwar Lal, ag ,d about 26 years, R/o C/o Shankar Sadan,
in front of Central Jail, Rajnagar, D1str1ct Rajsamand, at present émployed as
Casual Chowkidar,-in thn, office of Incolre Tax, Rajsamand.

2.Ramesh X umawat S/o Shri Pramanand Kumawat, aged about 27 yeaxﬁ R/o E-239,
Nai Abadi, Kandroli, District Rajsamald at present employed as Casual Data
Entry Operator, in the office of Income 7ax, Rajsamand.

3.Prakash Karijan S/o Shri Kishan Lal Harijan, aged about 26 years, R/o Mukherjee
Choraha, Harijaa Basti, Kankroli, District Rajsamand, at present émployed as
Casual Sweeper, in the ofﬁce of Incom: Tax, Rajsamand.

4.Iswar Lal Prajapat S/o Shri Bhagwan Lal Prajapat, aged about 2 years,| R/o Village
Banai Post, Binol Via Kuwaria, District Rajsamand, at present employed as
Casual Data Entry Operator, in the office of Income Tax, Rajsamand.

5.Amba La! Meena S/o Shri Hajari Lal Meena, aged about 33 years, R/o 50 Indra

Collony Village Vasol, District Rajsamand, at present employed as Casual Peon,
in the office of Income Tax, Rajsamand.

OA No.532/2011

1. Manish Rawat S/o Shri Dau Lal Ji, aged about 30 years, R/o 14, Mayur Van
Colony, Panerion Ki Madri, Udaipur, at present employed as CasuL {Computer
Operator, in the office of Guest House, CIT, 16, Mumal Tower, Udaipur.
Manohar: Singh Meena S/o shri Nanji Meena, aged about 30 years,| R/o village
Karnpuria, Kuwaria, Sarada, Udaipur, at present employed as Casual Cook, in
the office of Guest House, I'T Guest House, H.M. Seclor-11, Udalpun

Padmesh Sharma S/o Shri Harishankar Sharma, aged about 29 ye 's, R/o Clo
Yashwant Purohit, Brahmpuri Mohalla, Bansi, Chittorgarh, at present employed
as Casnal Computer Operator, in the ufﬁce of Guest House, Addl. CIT Range
Chittorgarh.

4, Praveet Sandhaya S/o Shri Sohan :Lal Sanadhaya, aged avout l25 ears,
R/07:107, Gandhi Nagar, Sector-5, Cly'ttorgarh, at present employcg as Casual
Computer Operator, in the office of Guest House, DCIT, Circle, Chittcrgarh.
Pushkar Choudhary S/o Nandram Choudhary, aged about 34 |years, R/o
Lakharighati, Near Satyanarayan Teinple, Udaipur, at present e;lnployed as
Casual Computer Operator, in thz office of Guest House, ITO Ward-3,
Chittorgarh. v - '
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0A No.533/2011

r 1. Vijay Singh Chouhan S/o Shri Hari ‘Singh Chouhan, aged about 3 'years R/o
31, Krisanpura, Gali No.2, Udaipur; at present employed as Casual ' eon, in the
office of J.CIT, 6, New Fatehpura, Udaipur.

Vinod Kumar Chouhan S/o shri Chotu Lal Chouhan, aged abou.jtl39 years,
R/0482, Hathi Pol, Chaman Pura, Gali No.9, Udaipur, at present esuployed as
Casual Peon, in the office of CCIT, 6, New Fatehpura, Udaipur. ] !

Yogesh Meena S/o Shri Omprakash Meena, aged about 36 years, R/ Swarup
Pura Mavli, Udaipur, at present employed as Casual Peon, in the office of Ito,
TRO, 13-B, Saheli Marg, Udaipur. - I
4, Kishan Lal Meghwal S/o Shri Rowp Lal Meghwal, aged about 26/ years, R/o

621, Gali No.3, Machlla Magra, Hiran Magri, Sector {11, Ud alpury at present

. empleyed as Casml Peon, ACIT, Circle-2, Udaipur. N’
o F% \\ Mukta Sharma D/o Shri Nand Lal Sharma, aged about 31 years, R

¥ -::.,' ,-'lelplr\ Sector 14, Udaipur, at- present employed as Causal| Computer

- \\O‘pemtm in the OﬂlCL Sevottam CIT, &, New Fatehpura, Udaipur. 1
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0.A. No.534/2011 with MA No.142/2012
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Naresh Menaria S/o Shri Kishan Lal Menaria, aged about 25 years, R/o 255,
Badgoan, Udaipur, at present employed as Casual Computer Operator, in the
office of I'TO Ward-2 (1), 6, New Fatehpura, Udaipur,

Pankaj Joshi S/o Shri Kaluram Ji, aged about 31 years, K/o Shreenath General
Store, Goverdhan Villas, Udaipur, a¢ present employed as Casual Computer
Operator in the office of ITO Ward -1 (1), 6, New Fatehpura, Udaipur.

Prashant Singh Ranawat S/o0 Mahipal Singh Ranawat, aged about 30 years, R/o
29, Anand Vihar, Near Secondary School, DPS School Road, Sobhagpura,
Udaipur, at present employed as Casuai Computer Operator in the office of Addl.
CIT, Range-2, Udaipur.

Rekha Gehlot D/o Chotu Lal, aged about 36 years, R/o H.M. Sec.5, Banjara Basti,
Udaipur, at present employed as Casual Sweeper, in the office of JCIT, Central,
Udaipur.

Rugesh Dangi S/o Shri Nathu Dangi, aged about 25 years, R/o Viilage Thor,

Th.Girwa, Udaipur, at present employed as Causal Peon, in the office of CIT (A),
16, Mumal Tower, Udaipur.

x  OA No.535/2011

i 1.
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Teji Lal Meena S/o Shri Dungar Lal.ji, aged about 19 years, R/o Village
Karnpuria, Kuwaria, Sarada, Udaipur, at oresent employed as Casuai Coo, in the
office of Guest House, IT Guest House, H.M. Sector-11, Udaipur.

Tilkesh Soni S/o Shri Prahlad Soni, aged about 24 years, R/o 342 Lapada, Sunero
Ka Mohallla, Chittorgarh, at present erployed as Casual Computer Operator, in
the oftice of Guest House, 1TO ward-2, Chittorgarh.

Yashwant Purohit S/o Shri Shyam Lal Purohit, aged about 27 years, R/o
Brahmpuri Mohalla, Bansi, Chittorgark, &t present employed as Casual Computer
Operator, in the office of Guest House, ITO, Ward-1 Chittorgarh.

Niranjan - Nath S/o Shri Dungar Nath, aged about 30 years, R/o C.O.
Gumaniyawala Aap Kari Aaukt Bhawan, Panchwati, Udaipur, at present
employed as Casual Peon, in the office of Guest House, CIT< 16 Mumal Tower,
Udaipur,

Dinesh Harijan S/o shri Gamera Ji l-lurx_)un, aged about 40 years, R/o Kachi Basti,
Gandhi Nagar, Harijan Basti, Udaipur, at present employed as Casual Sweeper in
the office of Guest House, I'T Guest House, H.M. Sector-11, Udaipur.

‘Kishan Lal Dangi S/o Shri Udai Lal Dangi, aged about 25 years, R/o village
Manpura, Lakhawali, Udaipur, at present employed as Casual Chowkidar in
Income Tax Office, 6, New Fatehpura, Udaipur.

» % OA No.536/2011°

1.

o

Ravi Shankar Bagoria S/o Late Shri Dagla Ram Bagoria, aged about 30 years,
R/o Ram Snghji Ki Bari, Sector-11, House No.5G 14, Udaipur, at present
employed as Casual Peon, in the office JCIT (TDS), Udaipur. -
Sashi Kala Gari D/o Babu Garu, aged about 44 years, R/o 68 Ward No.49,
Takahar Colony, Udaipur, at present employed as Casual Sweeper, in the
oftice of ITO TRO, 13, B Saheli Maxg. -

Vishram Bariwa S/o Shri Ram Sahai, aged about 36 years, R/o Neal Income
N

- 93\ ax Otffice, Jain Marvle Ki Gali, Kavakheda, Bhilwara, at present employed

&y, Casual Waterman/Peon, in the office of Income Tax Officer (DDO),
B Ylwara Re inge, Bhilwara.

| ‘ﬂmunn Yadav S/o shri Ram Loadria, aged about 29 years, R/0 Near
'J,'lizmmath Mandir Kavakheda, Bhilwara, at present employed as Casual

i\é\}/uum an/Peon, in the office of Inccme Tax Officer (DD), Bhilwara Range,
1 .

hilwara.



wn

OA No.537/2011

!

Mahendra singh Rathore S/o Shri laghuwr Singh Rathore aged about 24
years, R/o House No.308, Ward No.7, Jawahar Nagar, Bhllwaral at present
employed as Casual thuman/Pem,{ in the office of Income Tax Officer

(DDG), Bhilwara Range, Bhilwara.

1.
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Sohan Lal Danﬂl S/o Shri Nathu Lal Dangx aged about 24 year>, R/o 618,

Gali No.2, Kailash Colony, Machlld’ Magra Hiran Magri, Sector-1

at present employed as Casual Peon; in the office of CCIT, Udaipur,

Sonali Patwa D/o Sri Ashok Kumar Patwa, aged about 29 year
Patwa Sireet, Jag,dlsl Chowk, Udaipur, at present employed
Computer Operator in the office of ACIT Circle-1, 6, New
Udaipur,

Sonu. Chouhan S/o shri Girdhari Lal J1 aged about 25 years, R/o
Nagar, Harijan Basti, Udaipur, at present employed as Casual Swe
office of CIT, 16 Mumal Tower, Udaipur.

Vardi Chand Dangi S/o Shri Jagannath Dangi, aged about 38

1, Udaipur,

s, R/o 95,
as Casual
Fatehpura,

54 Gandhi
eper, in the

years, R/o

Dangiyon Ka Guda, Thesil Girwa, Udaipur, at present employed as Casual

Chovwkidar, ITO TRO, 13-B, Saheli Marg, Udaipur.

Varsha Mehta D/o Shri Statish Chandra Mehta, aged about 29
1338, Adarsh Nagar, Sec.-4, Udaipur, at present employed
Computu Operator in the office ot ITO Ward-1 (4), 6, New
Udaipar.

0A N0.538/20]_1

1.
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years, R/o
as  Casual
Fatehpura,

Jai Siagh Sarangdevot S/o shri NirBhay Singh Sarangdevot, aged ="'o.;bout 29

years, R/o Brahmpuri, Kanod, Udaipur, at present employed
Computer Operator in the office of ITO Ward-1(1),6, New
Udaipur.

as Casual
Fatehpura,

Jaswant Singh S/o Shri Arjun Singh, ag,ed about 32 years, R/o Ras,(gla Chowk

Nathdwara, Rajsamand, at present employed as Casual Computar
the office of CCIT, 6, New Fatehpura, Udaipur.

pérator in

Kamlesh Kumawat S/o shri Ashok Ji Kumawat, aged about 33 years, R/o 2
TA 41, Hiran Magri Scc.5, Udaipur;at present employed as Casual Peon in
the office of CIT, 16 Mumal Tower, Udaipur. .

Kanhiya Lal Dangi S/o shri Hakma i Dangi, aged about 35 years; R/o village
Bhawarasiva, PO Daroli Udaipur, at-present employed as Casual Peon in the
office of CCIT, 6, New Fatehpura, Udaipur. *
Kishore Kumar Yadav S/o Shri Bheéru Lal Yadav, aged about 41 |years, R/o
719, Krishanpura, Near Ganesh Takri; Udaipur, at present employed:as Casual
Driver in the office of CIT (A), 16, Mumal Tower, Udaipur. :

OA No.539/2011

Kuldeep Singh S/o Shri Hari singh ‘Chauhan, aged about 35 years, R/o 31,

E.,.‘ e Krishanpura, Gall No.1, Udaipur at present employed as Casual Peon, in the

olfice of TRO, Udaipur, Newfatchpura, Udaipur.

) ;M'ﬂﬁ‘ h Chandra Kulambi S/o Ram; Chandla Kulambi, aged about 30 years,

h
s

N as)

R/o\-l/ Meera Nagar, New Rampma( olony, Udaipur, at present employed as
$ 1 Computer Operator in the office of AO (DDO), Udaipur:
Mal}u sh Nagda S/o Shri Bhanwar Lal Nagda, aged about 30 years; R/o 174,

fkeri, Hompura, Ganesh Tractor K Pass, Udaipur, at present employed as

mul Computer Operator in the ofiice of ACIT, Circle-2, Udaipur,-
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5 .

Manish Sanadhya S/o shri Shivprakash Sanadhyé, aged about 28 years, R/o
44, Kailash Marg Jagdish Chowk, Udaipur, at present employzd as Casual
Computer Operator in the oftice of ITO Ward-Dungarpur, 6, Newfatehpura,
Udaipur.

Manisha Sharma S/o Shri Pushkar Lal Sharma, aged about 33 years, R/o 258,
Ganesh Nagar, Pahada Udaipur, at present employed as Casual Computer
Operator in the office of CIT (A), 16, Mumal Tower, Udaipur.

OA No.540/2011

1.

(B ]

Rajesh Rathod (Sunil) S/o shri Bhawar Singh Rathod, aged about 41 years,
R/o 71, Yadav Colony, Ambamata, Udaipur, at present employed as Casual
Peon, in the office of Guest House, Addl. CIT, R-2, 6, New Fatehpura,
Udaipur. .

Rajmal mali S/o shri Nagji Mali, aged about 34 years, R/c Sichai Nagar,
Kherwara, Chittorgarh, at present employed as Casual Peon, in the office of
Guest House, JCIT.

Smt. Geeta Bai D/o shri Kalyan Lal Ji, aged about 40 years, R/o 20,
Panchwati nagar Palika Colony, Chittorgarh, at present employed as Casual
Sweeper, in the office of Guest House, ITO, Chittorgarh.

Sohan Lal Meena S/o shri Ram Lal Meena, aged about 32 years, R/o 155,
Nela Girwa, Udaipur, at present cmployed as Casual Cook, in the office of
Guest House, IT Guest House, H.M. Sector-11, Udaipur.

Sunil Sukhwal S/o Shri Rajkumar Sukhawal aged about 24 years, R/o 350,
Krishna Pura Udaipur, at present employed as Casual Peon, in the office of
Guest House, ITO Ward-2(2), 6, New Fatehpura, Udaipur.

OA No.541/2011

1.

|
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Ambalal Gameti S/o shri Laluram Gameti, aged about 31 years, R/o 109
Kishan Poul Salvi.Colony, Udaipur, at present employed as Casual Cook, in
the office of IT Guest House, H.M. Sector-11, Udaipur. .

Deepak Dangi S/o Shri Nathu Lal Dangi, R/o 21 Khatikwada, Bedla, Udaipur
at present employed as Casual Peon, in the office of Guest House, ITO Ward-
1(1), 6, New Fatehpura, Udaipur.

Dharmendra Kumawat S/o shri Om Kumawat, aged about 33 years, R/o 3
Nagar Parisad Colon, O/s Braham Pol, Udaipur, at present employed as
Casual Computer Operator, in the office of Guest House, CCIT, 6, New
Fatehpura, Uaipur.

Gopel Dangi S/o shri Ganesh Lal Dangi, aged about 21 years, R/o Lakadwas,
Mota Devra, Udaipur, at present employed as Casual Peon, in the office of
Guest House, ACIT, C-1, 6 New Fatehpura, Udaipur. _

Jumme Khan Pathan S/o shri Akbar Khan Pathan, aged about 31 years, R/o
village Bathera Ki Saray, Droli, Udaipur, at present employed as Casual
Computer Operator, in the office of Guest House, CCIT, 6 New Fatehpura,
Uaaipur,

OA No. 523/2011.

1. -7 Jitendra Singh Rajput S/o Shri Ratar: Singh Rajput aged about 33 years resident of
© .11-12, Ganesh Mandir Road, Gandhi Nagar, Bhilwara, at presen: employed as
“ . Casual Computer Operator, in the Office of Income Tax Officer, Ward No. 4,

'-\Bhi!\\'am, Range Bhilwara.

hoL,




T4 :

2. .li!gmic:‘-“Slmnna S_/o Shri Rameshwer'i.al Sharma aged about 25 ,years, resident of
Vijay Singh Pathik Nagar, Bhilwars at present employed as Casual Computer
Op_erulor. in the Office of Income Tax Officer, Ward No.2,- Bhilwara Range
Bhilwara, , :

3. Ratan Lal Sen S/o Shri Gopal Lal Sza aged about 32 years, Resident of 17, Kawa

|

Khera, Bhilwara at present employed as Casual Computer Operator, in the Office
of Deputy Commissioner of Income Tax, Circle, Bhilwara Range Bhilwara.

4, Vishal Kumar Modi S/o Shri Jhamel: Lal Modi aged about 728 yeJrs“Residcnt of

C-239, RK Colony, Bhilwara at present employed as Casual Computer Operator
n the Office of Income Tax Officer, Ward No. 3, Bhilwara Range, Bhilwara.

N

Range, Bhilwara.

OA No. 524/2011

1. Rajkumar Mali S/o Shri Rameshwar Lal Mali aged about 23 years‘, Resident of
Shahpura Road. Sanganer, Bhilwara at present employed as Casual Computer Operator,

in the Office of Income Tax Officer, Ward - 1, Bhilwara Range Bhitwara, |

e

239, R.K. Cclony, Bhilwara at present employed as Casual Compuiet, Zperaior in the

Office of Income Tax Ofticer, Ward 4, Bhilwara Range Bhilwara.

3. Gaurav Chouhan S/o Shri Ram Prasac Chouhan aged about 21 years Resident of
H 466, Kirti Nagar, Shastri Nagar Extention, Bhilwara at present employed as Casual
Computer Operator in the Oflice of Income Tax Gfficer, Ward No. 2, Bhilwara Range

Bhilwara,
4, Pushpkant Sharma S/o Shri Nanu Ram Sharma aged abeut 31 yeirs Resident of

Jityan, The. Kotri, District Bhilwara at present employed as Casual Computer Operator,

-in the Office of Income Tax Ofticer, Ward 3; Bhilwara Range Bhilwara.

OA No. 77/2012

Ram Sagar Meena son of Shri Sukhpal Meena, : o
~ Resident of House No.71, Ward No.27, Near].IC, Kila Road,
Chittorgarh at present employed on the post of Casual
Peon in the office of Income Tax Officer (DDO)

Chittorgarh. » ;

(By Advocate Mr.]. K Mishra in all the abovs cases)
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. 5:Unionf India through Secretary, Central Eoard of Direct Taxes, Ministry of Finance,

, Qoxj@rhm&g{ of India, North Block, New Delhi.
3 2 Tc;l_-iga'llfgi‘:;ncipal Chief Controller of Accounts- (Pr.CCA), Central Board of Direct

i Taxés; Néw Deihi.

Abdul Qudir S/o Shri Abdul Mugeem Quazi aged about 24 years, Resident of In
Front of ldgah, Sanganeri Gate, Bhilwara, at present employ‘ed_. as Casual
Computer Operator in the Office of Joint Commissioner of Income Tax, Bhilwara

2 Bharat KXumar Modi S/o Shri Mohan Lal Modi aged about 28 yzers, resident of C-

3L jier C'L):i(nmissioncr of Income Tax (CCA). C.R. Building, Statute Circle, B.D. Road,




™
- /\s
4. The Secretary to Govt. of India, Ministry of Personnel, Public Grievances and
Pensions, Department of Personnel and Training, North Block, New Delhi-110 001.
5. Chief Commissioner of Income Tax, 6, New Fatehpura, Udalpur

¢ Respondents
(By Advocate Mr. Varun Gupta for R 110 3 gk, 5
- & Advocate Vinit Mathur ASGI with Arnkur Mathur for R.4)
OA No.542/2011
1 Devilal S/o shri Dala Ram, aged about 25 years, R/o village & Post Moongra,

€

(9%

Via Balotra, Tehsil Pachapadara, District Barmer, at present employed as
Casual Computer Operator in the office eof Income Tax Officer Ward, Balotra
District Barmer.
2, Poonam Chand S/o Shri Hari Bhajan aged about 26 years, R/o C-7, Ram Bag
Kaga Colony Mahamandir, In the office of Chief Commissioner of Income
Tax, Jodhpur.
Ashok Kumar Sharma S/o Shri Paummnd Sharma, aged about 36 years, R/o
Behind Mandore Krishi Mandi, Maderana Colony, Neuar Shishu Nikelan
School, Jodhpur, at present unp'.oyed as Casual Computer Operator,.in the
office of Chief Commissioner of Income Tax, Jodhpur.
4, Barma Meena S/o shri Balal Meena, aged about 22 years, R/o 23 Laxmi
Nagar, Paota, C Road, Jodhpur at present employed as Casual Peon, in the

+

office of Chief Commissioner of Income Tax, Jodhpur.

(S )

OA No. 560/2011

1. Gaurav Sharma S/o Shri HariShankar Sharma, R/o House No.474,Ward No.9,
Bhatta Colony, Hanumangarh-335512 at repent employed as causal Data Entry
Operator in the Income Tax Office Harumangarh Jn.

2. Manish Sharma $/0 Shri Ram Pratap Sharma, R/o House No.185, Ward No.11,
Bhatta Colony. Hanumangarh-335512 at repent employed as causal Data Lntry
Operator in the Income Tax Office Harumangarh Jn.

3. Bhanwar Lal Mund S/o Shri Girdhari Lal Mund, R/o ward No.6, Sector No.12-L,
Purani Kunja, Near Children Park, Hanumangarh-335512 Hanumangarh- 335512
at repent employed as causal Data Eniry Operator in the Income Tax Office
Hﬂrumangmh In

OA No. 498/2&1 1

1. Sanjay Kumar Kumar S/o Shri Harish Kumar, aged about 25 years, resident of
Near Sarjawa Gate, Kumaharwadz, Sirohi, at present employed as Casual
Computer Operator in the Oftice of Income Tax Officer, Sirohi.

[0S

Sarwan Kumar S/o Shri Charan Das aged about 27 years, resident of Keshar Bag,
Harijan Basti, Behind Central Jail, Ratanada, Jodhpur, at present employed as
. Qasual Safaiwala, in the office of Incc-xng Tax under PRO CCIT, Jodhpur.

Dvi‘i{éSh'Teii S/o Shri Ramesh Teji, aged about 30 years resident of House No.
104, :Bombay Motor Choraha Road. Near Bendra Acupuncture, Jodhpur, at
ples;nt emploved as Casual Peon in tke Office of Income Tax, CIT (A), Jodhpur.

4, . ,Surcsh Kumar S/o Shri Ramesh I\uum. aged about 28 years, resident of Gudria

/\» - Jav. Pilkani Nari. Sumupm District Pali, at present employed as Casual

Computer Operator, in the oftice of Tricome Tax Officer, Sumerpur, District Pali.



&
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7 Q 3. Huri'Singl} S/g S'hri Joi Singh aged about 40 years, residetit of Viill. Kumtia,
Tehsil Bali. District Pali, at present employed as Casual Chowkidar in the office
of Income Tax Officer, Mount Abu, District Sirohi.

St
; - " . .

0A No. 499/2011

o A

P Ru_jlendm Gurjar S/o Shri Kishan al Gurjar aged about 39 years, resident of
“.f\o. 17‘_:, bur‘dm'pum I C Road, Jodhpur, at present employed as Casual Peon
in the Office of Income Tax Joint CIT, Jodhpur.

o

Hanstaj S/fo Shri Tulsi Ram aged about 21 years, resident of Kalal Colony,
Jodhpur at present employed as Casual Chowkidar in the Office of Income Tax,
CCIT. Jodhpur,

Gautam Samariya S/o Shri Mohan Lal Samariya, aged about 34 yéars, resident of
Gali No. 11, Kalal Colony, Jodhpur, at present employed as| Casual Peon in the
Office of Income Tax, CIT I, Jodhpur. : -

(%)

w4, Narendra Singh S/0 Shri Kishore Singh aged about 21 years resident of Gali No._+
2, Gareshpura, Ratanada, Jodhpur,.at present employed as Casual Peon in the
Ollice of Income Tux I'TO (System), Jodhpur, ™~

Vikram Singh S/o Shri Bal Kishan Singh aged about 31 years, resident of B-76,
Arvine Nagar, Air Force, Jodhpur, «t present employed as Casual Peon in the
office of Income Tax, CIT - 1, Jodhpir.

w

OA No. 500/2011

I. Hari Ram Meena S/o Shri Badri Prasad Meena, aged about 26 years, resident of
C/o Ryjendra Kumar Mahavar, Prithvipura, Rasala Road, J‘thpur, at present
empldved as Casual Peon in the Offics of Income Tax, Ward —1(3), Jodhpur.

Shailendra Shankhla S/0 Shri Surendra Singh Shankhla aged about 26 years,
resident of Manak Chowk, Jodhpur, at present employed as Casual Peon in the
Office of Income Tax Ward 2 (2), Jodhpur.

&S

Alok Vyas S/o Shri Jagdish Narayah, aged about 26 years, resident of Sector —
7E, 39 Kudi Bhagtasani H.B. Jodhpur, at present employed as Casual Peon in the
Oftice of Income Tax, Valuation Officer, Jodhpur. E» .

(OS)

Gulab S/o Shri Hari Bhajan aged ab'oht 33 years, resident cf‘R‘-Iﬁ-“"’I‘vIohalla, Kaga
Colony, Jodhpur, at present employed as Casual Computer Opelrator in the Office

of Income Tax Ward 3 (3), Jodhpur. .- e

&

Amit Pandit S/o Shri Hari Das agezd about 28 years, residentw‘ of Udai Mandir,
Tilak Nagar, Jodhpur at present employed as Casual Peon in the Office of Income
Tax Officer (Audit), Jodhpur.

n

. 0A No. 501/2011

1. Lal Chand Nath S/o Shri Laxman Nath aged about 31 years, jresident of 44-B,
’}*l"\}darsh Nagar, Pali, at present employed as Casual Computer Operator, in the

S _ - Office of Income Tax, Joint CIT, Pali *

i L B T ;Aﬁ_,mr Singh S/o Shri Ram Karan Singh aged about 26 years, resident of House

|y TLNG 346. Subhash Nagar A, Pali, at present employed as Casual Waterman / Peon

\ - = 1 n'the Oflice of Income Tax, Joint CIT, Pali. aET

~. -

~ il - l 24 |
P
~

/
S




Ishwar Sharma S/o Shri Parshram Sharma, aged about 26 years, resident of House
No. 52, Rajendra Nagar, Near Mahila Police Thana, Pali, at present employed as
Casual Waterman./.Peon in the Office of Income Tax, Joint CIT, Pali, .

Sham an Kumar Bhati S/o Late Shri ija Ram aged about 34 years, resident of
Vill. and PO Barsa Via Marwar Junction District Pali, at present employed as
Casual Waterman / Peon in the Office uf Income Tax, Joint CIT Pali.

Lalit Kumar S/o Shri Bhanwar Lal a;,e:i about 25 years, res1dent of Vill. and Post
Indra Colony, Raiko Ki Dhani, Khinwara, Via Marwar Junction, District Pali, at
present employed as Casual Computer Operator, in the office of Income Tax,
Joint CIT, Pali.

1.

o A

‘o’

()

OA No. 502/2011

Lalit Gehlot S/o Late Shri Mangi Lal aged about 27 years, resident of Vill. and
Post Dhamli, Via Marwar Junction, Padli, at present employed as Casual Waternan
/ Peon, in the Oftice of Income Tax, Joint CIT, Pali.

Tulsi Ram Jod S/o Shri Khema Ram aged about 32 years, resident of 352,
Subhash Nagar — A, Pali, at present employed as Casual Sweeper / Safaiwala, in
the ofhue of Income Tax, Joint CIT, I’ah

Shan\"m Vyas S/o Shri Ganpat Lal aged about 29 years, resident of 5, Sunder
Nagar, Behind Bangad College, Pali, lat present employed as Casual Computer
Operator in the Oftice of Income Tax; Jomt CIT, Pali. S

Smt, Bhanwari Devi Wife of Late Shu Tala Nath, aged about 37 yeals resident of
C/o Income Tax Office, Nagaur, at present employed as Casual Peon in the Office
of Inconu, Tax Officer, Nagaur, :

Kailasthunmr Chawariyu S/o Shri Prem Ram aged about 36 years, resident of
Behind. Ganesh Talkies, Sumerpur, District Pat employed as Casual Peon /

1

Safaiwala, in the Office of Income Tzix'_‘, Joint CIT, Pali: -+
Dinesh Vaishnav S/o Shri Hari Ram'*Vaishnav, aged about 22 years, resident of

Railway Station, Mokhalsar, District Jalore, at present employed as Casual
Computer Operator in the Office of Income Tax Officer, Jalore.

511/70]1

2.

Vinod Godara S/o Shri Sahab Ram ag,ed about 29 years, Résident of Ward No.
13, Adarsh Takeej Road, Purani Abadi, Sriganganagar, at present employed as

Casual Computer Operator, in the Office of Income Tax ACIT, Circle
Sriganganagar. BCE

Ramesh Soni S/o Shri Balram Soni aﬁed about 23 years, resident of Ashok Nagar
- B, New Child School, Sriganganagar at present employed as Casual Computer
Operatgr in the office of Income Tax ICIT, Range Sriganganagar.

Randhir Kumar S/o Shri Lal Chand ‘;;ped about 25 years, resident of Village 36
LNP, Tehsil Padampur, Sriganganagar, at present employed as Casual Computer
Opualm in the office of Income Tax ITO Ward No 2, Srlganganagar

\“ Sublnxh Chander S/o Shri Bhanwari. Lal aged about 29 years, resident of Ward
%Noq ll Behind Sukhwant Cinema, Pumm Abadi, Sriganganagar, at present

N/



OA No. 517/2011

0OA No. 517/2011

[
employed as Casual Waterman / Peon,- 1n’ he o
Suoanganagar :

Sohan Singh S/o Shri Raj Kumar Saini, aged about 24 y\ ars, resrdent of C/o 53-

56, Ward No. 2, Bharat Nagar Purani Abadi, Srlganganagar at present employed

- as Casual Waterman / Peon, in the office of Income Tax Sriganganagar,

1.

Mohd Irfan S/o Shri Mohd. Gulfam aged about 25 yersuresrdent of Ada Baz::,
Mochhio Ki Ghati, Niwar Gharo Ka Muhalla, Jodhpur, at present employed :::
Casual Peon in the office oflnoome Tax CTIT Jodhlpur e 5

Vu\ram S/o Shri Manohar Lal aged about 27 years, ‘resident of Quar ter No C

36/11, Reserve Police Line, Ratanada, Jodhpur at present employed as Casur
Peon in the office of Income Tax, CCIT qus Jodhpur

thtan Lal S/o Late Shui Gyarsa Lal aged about 48 years, resident of Plot No. 6?\_
Indra Colony, Near Sati Mata Mandir, Jodhpur, at present employed as Casuu
aﬁnwala/ Sweeper in the Ofﬁce of Income Tax, PRO CClIT Jodhpur :

Krshore S/o Shri Puran Das Dhanwal aged about 29 years resrdent of Insrd

Jalori Gate, Harijan Basti, Madho Bag, Jodhpur, at presedt employed as Casuc
Salarwala / Sweeper in the Office of Income Tax Ofﬁc I,

1.

Vimal Kumar Swami S/o thrN‘uan)an Lal Swami aged 33 ye‘ais, Resident of C/o
Shashi STD PCO, Tilak Nagar, Bikaner, at preseat empl b\ed s (.‘usuul Datu
Lnn\ Opgmtox in the Oftice of llO Wand "(’), Brl\anor Ll

Krishan Kumar Kansara S/o Shn Manohar Lal Kansara aged‘about 25 years,

Resident of Golchha Mohalla, Bikaner, at present employed as Casual Data Entry
Opemtox in the Office of JCIT, Range =1, Brkaner S ;j U

Madhuri Sarswat D/o Shri Kamal Kishore Saraswat aged ~abo&.t 22 years, res1de'?rt
of Panchmukha Road, Behind Khlimata Mandir, Rani Bazar ‘Bikaner, at present
employed as Casual Data Entry Operator in the Ofﬁce of IT d (TDS) Brkaner

Shravan Kumar Shankhla S/o Shu Magha Ram Shankhla aLed about 22 years
resident of Ward No. 19, Shriramsar, Bikaner, at present employed as Casual Data
Enuy y Operator in the Office of lTO Ward 2(1), Blkaner T

Mahendra Singh Parihar S/o Shri Gulab Singh Pamhar ‘aged about 28 years, Shrr
Kami Sewa Sansthan FCl Godam Road, Indira Colony;: lB1kaner, at present
employed as Casual Waterman in the Ofﬁce of JCIT Ran e —,:1 B1kaner

. Ravmdra Kumar S/o Slnr Bhanwar Lal aged. about 25 years,Resrdent of 169- B

office. of . Income CTex, -
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QA No. 518/2011 ‘ Tl

1.

oo

r h

Sharwan Kumar Meghwal S/o Shri Gebi Ram Meghwal aged about 36 years,
resident of Ward No. 19, Meghwal Mohalla, Shriramsar, Bikaner, at present
employed as Casual Waterman in the Office of ITO (Tech.), Bikaner.

Hari Prakash Suthar S/o Shri Kishan Lal Suthar aged about 31 yeers; resident of
Near B.D. Kalla House, Daga Mohalxa Bikaner, at present. employed as Casual
Data Entry Operator in the Office ofl 0, Ward 1 (2), Blkaner

Rajesh Kumar Jhungh S/o Shri Cnampa Lal Jhungh, aged about 26 years,
resident of Opp. Nagar ngam Bbandar, Kamla Colony, Bikaner, at present
employed as Casual Sweeper, in the oftice of JCIT, Range-l Blkaner

Mahender Kumar Ramawat S/o Shri Copal Das Ramawat aged 29 years, resident
of Behind OBC Bank, Chhimpon Kf} Mohalla, G.S.Road, Bikaner 334001, at
present employed as Casual Data Entry Operator in the Office of ITO, Ward 1 (4),
Bikaner. '

Praveen Sharma S/o Shri Charanjeet aged 29 years, res1dent of Ward No. 8, Near
Shiv Mandir, Kashmiri Mohalla, fetsar, District Srlgaﬂbm adgar, at present
emplovul as Casual Data Entry Ope,utor in the Office of 'Tq, Luratgarh,

Su}\hvmdu Singh S/o Shri Gurmej ! ing,h aged 29 years, resident of House No.
145, Jakhad Colony Near Agrasen Nagar, Sriganganagar, at present employed as
Casual Waterman in the Otﬁce ofITO Suratgarh. .« :

OA No. 519/2011

I

o

Kamal Kishore Swami S/o Shri Hanuman Das Swami aged about 26 years,
resident of Outside Usta Bari, Near Harsholav Talab, 1Chhota Ranisar Bass,
Bikaner — 334001, at present employed as Casual Data Eniry Operator in the
Office ol CIT (A), Bikaner. '

Shiv Kumar Swami S/o Shri Hanuman Das Swami aged about 32 years, resident
of Outside Usta Bari, Near Harsholav Talab, Chhota Ranisar Bass, Bikaner 334
001, at present employed as Casual Data Entry Operator in the office of ITO,
Ward 1 (3) Bikaner. . R
‘L,

Jitendra Jhungh S/o Shri Champa Lal Jhungh, aged about 33 years resident of
Opp. Nagar Nlo'uu Bhandar, Kamla Colony, Blkaner at present employed as
Casual Sweeper in the Office of CIT, Bikaner.

Ram Swaroop Meena S/o Shri Mohan Lal Meena, aged about 36 years, resident
of Village Bamrda, Mukam Devli -Ki Dhani, Post Chokdi, !Via Chala, Tehsil

Srimadhopur, Sikar 332 737, at pr¢cent employed as’ Lasual Waterman in the
Oiﬁee of JCIT, Range — [, Bikaner.

. ‘Numa I\umm Kheriwal S/o Shri ¢ mga Ram Khedmwal aged about 37 years,
z resident of 33, Chankaya Nagar, Old Shiv Bari Road, B1kaner 334 003, at present
employed as Casml Data Entry Opeiator in the Office of ITO (Tech ), Bikaner.

Raj Kumm Barupal S/o Shri Dala Fam Barupal aged 37 years, resident of Ward

No. 19, Meghwal Mohalla, Shriramsar, Bikaner, at present employed as Casual

— Waterman in the Office of ACIT, Cir¢le — 1, Bikaner.



0A No. 16/7012 12 .

Yashwant Kumar Rawal S/0 Shri Bhanwar Lal Rawal,
Resident of Village Sarneshwarji; Post Office Mandwa,
Dist.Sirohi, «t present employed on the '_

Post of Casual Chowkidar in the office of: .

Income Tax Office, Mount, Abu,Dist. Sudu

OA No. 482/2011

1. " Tabish Anwar son of Shri Anwar Hussain,
Resident of 164, Mohan Nagar-A, BJS Colony

Operutor in the office of ICIT I Jodhpur

Resident of Indra Colony, Mahamandir Jodhpur

In the office of Income Tax Ward- 1(7) Jodhpur.

4, Kanhaiya Lal Son of Shri Basti Ram
Resident of Gali No.1, Gandhipura, BJS Jodhpur -

At preent employed as casual Compuiter Operator in the ofﬁoe

Of Income Tax Ward-1(3), Jodhpur. ﬁ

Vipul Tandan son of Shri Krishan Kumar Tandon,
Resideirt of 25/E-29, CHB Jodhpur ar present
Employed as Casual Computer Operator

In the office of Income Tax Ward-1(3) Jodhpur.

¥4

O A No. 483/2011

l. Ramesh son of Shri Gopi Lal,
Resident of Gandhi Chowk,Sardar Patel Marg,
Jalore at present employed as Casual. -

Computer Operator in the office of Income Tax
N Officer, Jq ore.

2. Raju Ram Mali son of Shri Amara, resident of
Behind FCI Godown, Jalore at present employed
As Casual Chowkidar in the office of Income
Tax Ofticer, Jalore,

Narpat Lal Parihar son of Shri Chhoga Ram

-":; 3 Resident of Indra Colonyu, Kalapura Shivgan]
%Dlst Siroai at present employed as Casual
Sir ~ '5‘ owlu.d ar in the office of Income Ta\( Oihcu

2\ ‘\ ohi.” : :
4 ) H‘{esh Chandra son of Shri Magan Lal,
r

,B. sident of Near New Bus Stand, Gali No.2,
S ohi, at present employed as Casual W Merman

7 Vs 1’1 the omee of Income Tax Officer, Suolu

"”//

Jodhpur at present employed as Casual Computer

2. Jagdish Singh Rathore son of Shri Mangu Singh, " &7
Resident of Near Kalka Mandir, Maderna Colony, |
Jodhpur at plesent employed as Castial Computer
W Operator, in the office of Income Tad War-1 (1, Jodhpur
3. Rajendra Kumar Parihar son of Shri Om Prakash Pamhar,,

At present employed as Casual Coniputer Operator, H

A
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Smt.Lalita wife’of Shri Himamt Kumar, resident of =~

Near Old Police Line, Jhupdi Road, Sirohi at present .- :
employed as Casual Saial Karmachari in the ofﬁoe of. Income
Tax Officer, Sirohi.

OA No. 484/2011

P

(OS]

w

Jitendiw Kachawaha son of Shri Mishsi Lal

Resident of Near Raj Mahal Middle School, x

Ajay Chowk, Jodhpur at present emplcyed as Casual - ,
Computer Operator in the Income Tux Office,Circle LJodhpur.

Deep Singh son of Shri Bhanwar Ssm;;h
Residént of Mata Ji Ka Gole Mandir, IVladerna Colony, s
Jodhpur at present employed as Casuzl Computer . -
Operator in the office of Income Tazx,Ward-2(2) Jodhpur

Ugam Singh son of Shri Chandra Su'_xg;h, resident of . - L
Near Kalka Mandir, Maderna Colony, Jodhpurat -

Present employed as Casual Computer Operator in

the oflice of Income Tax Officer (Tecl 1) Jodhpur.

Kushal Singh son of Shri Bhanwar Singh, :
Resident of Mata Ji Ka Gole Mandir, Maderna Colony,
Jodhpur, at present employed as casual Computer -~ - S
Operator in the office of Income Tax Officer (Audlt) Jodhpur, '

Daulat son of Shri Suraj, 1eSLdent of :
Opp.Mahamandir Railway Station, Ram Bag Scheme
Jodhpur at present employed as Casual Peon

in the oflice of Income Tax Ward-I(1}

Jodhpur.

O A No. 485/2011

1,

W

~ Praveen Singh son of Shri Madan Singh

Resident of /S Hem Singh Katala, Mghamandir _
Jodhpyr at present employod as Casua’ Peon in the office " -
Of Income Tax, CCIT, Jodhpur.

Mahendra Singh son of Shri Amar Sinizh, R P
Resident of Abaynagar, H.N0.95-A, Niyatavera, Mangra Pungra,
Jodhpur at present employed as Casti} Chowkidar i in the ofﬁoe o
of Income Tax, CCIT, Jodhpur. T

Suresh Kumar son of Shri Kishan Cland Samariya.

Resident of Kalal Colony, Gali No.9 S
Inside Nagauri Gate Kila Road, Todhpur at pxesent T
employed on the post of Casual Chowxdm in Guest

i‘::f'\?:\i{ouse CCIT Office, Jodhpur.

“Satveer Son of Shri Bhanwar Lal, resicent of

= kS T’lotNo S, Near Central Jail, Keshar Bag, Ratanada

Jodimm al present omployod on the post of
G .gnal C llLH\’l\lddl in Guest House, C¢ AT
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QA No. 4642011

1. Aruit Kumar son of Shri Hansraj
resicent of H.No.5s, Prithvipura,l,‘
Raszla Road, Jodhpur at present employed
Or t1e post of Peon, in Income Tax Office,
Paota C Road, J odhpur, :

o

Santosh Kuamr son of Shyj Tara Chand Chande] - :
Resident of Gali No.04, Kala Colony, Nagauri Gate,

Jodhpur at present employed on thg ost of Peon E
in come Tax Office, Paota C Road,‘;Jodhpur. -

o

Raju son of late Shri Bhanwar Lal,resident of H.No,29 - - -
Shankar Nagar,Sangariya Fants, IR
Jodhpur at present employed on thé post of Peon

in Income Tax Ollice, Paota C Road, Jodhpur, .. - - -

y,

PR L S e

: L _ Ty
4, Mahendra Gurger son of :Shri Kishan La] La] S ‘
Resident of Plto No.173, Ist C Road; Paota Jodhpur Income
Tax Colony at present employed on'the post of Peon
in Income Tax Office, Paota C Road, Jodhpur,

Chandra Prakash son of Shri Dey Das Rankawat .~ -
Resident of Near Gokul Niwas, Umed Chowk,
Jodhpur at present employed on the past of Peon
j in Income Tax Office, Paota C Road, Jodhpur

TR i st M ot L e maste,
n

Deepa Ram son of Shyi Raju Ram, resident
Of newr Income Tax Department, Baldiya,
Distt. Barmer at present employed on the
Post o Peon/Computer Works in the:’ ' B
| - Office of Income Tax Officer, Balotra Distt.Barmer, .\ " "

CN

OA No. 465/201 1

ol
i
P

1. Gopal Lal Prajapt, son of Shri Kana Ram, P
- Resident of Om Colony, Gangwa Roag, N ~
Makran, Dist.Nagaur at present empleyed S . :

As Casual Computer Operator in the :t{I’ﬁce I
Of Income Tax Officer (DDO), Makarana, Distt.Nagaur. =~ =, 1 °

2. Anandi-Lal Saini sons of Shri Hardeen Ram,
Resident of Near Trimurt Mandir, -
Jhaira Talab, Makrana, Distt, Nagaur® o s
at presert employed as Casual Computer Operator in the office
Of Income Tax Officer (DDO), Makm*éla,Distt.Nagaur. R

3. Tikam Chaad Sen son of Shyi GordhanLal, . - - 3
. Resident of Gangri Chowk, Mithri, N
_,;;S’;";‘E??\\\\ Tehsil NawaCity, Dist. Nagaur,
Pl RN R

] /‘;\é}t present employed as Casual Peon ,;_’f
\\\‘* hnghe office of Income Tax Officer (DDO),
AN 3 o

\IQTzigarzum.Distt.Na gaur.,
Vi ]

[ B -
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- Hukum Chand Sain son of Shri Gordhan Lal, Lo e
Remdmt of Gangri Chowk, Mithri,, Tel:sil Nawa City, -
Dist. Nag,aur at present employed as Ca; ,ual a jf_f Lt
Chowkidar in the office of Income Tax Cfficer (DDO) ~ . -
Makarana, Dist.Nagaur, : ‘

OA No.466/2011

(S

8,

Manoj Kumar Bora S/o Shri Magan Lal Bora, aged about 43 years, R/o
Gungsa Ki Gali, Lohiyon Ka Chowk, Nagaur, at present employed as Casual
Computer Operator in the office of Income Tax Officer, Nagaur.

Satyanayan Kansara S/o Shri Mulichar Kansara, aged about 28 years, R/o
Kansara Ka Mohulla, Opposite Jagdamba, Ayurvedic MG Road, Nagaur, at
present employed as Casual Computer Operator in the ofﬁce of Income Tax
officer, Nagaur,

Nitesh Toawat S/o Shri Narendra Kumar Tolawat, aged about 26 years, R/o
Tolawato Ki Pole, Machhion Ka Chowk, Nagaur, at present employed as
Casual Computer Operator in the office of Income Tax Officer, Nagaur.
Narendra Meena S/o Shri Gokul lal Meena, aged about 29 years, R/o village
I\"llandxapuxa Tehsil Devli, District Tonk, at present employed as Casual
Chowkidar in the office of Income Tax Officer, Nagaur.

Laxmai Singh $/o0 Shri Ram Dev, aged about 25 years, R/o Kasaiwara,
Nakash Gate, Nagaur at present employed as Casual Chowkidar in the office
of Ir.come Tax Oflicer, Nagaur,

OA No.467/20i11

l.

(RS ]

{

Chandra Prakash S/o Shri Rameshwar Lal Ramawat, ahged about 24 years,
R/o Azad Chowk, Ramawat Streei, Barmer, at present empioyed as Casual
Computer Operator in the office of lasome Tax Officer (DDO), Barmer.
Bhanwal Lal Chaudhary S/o Shri Gena Ram Chaudhary, aged about 26 years,
R/o village Ramsaria, Post Baitu Bliopji District Barmer 344034, at present
employed as Casual Peon in the office of Income Tax Officer (DDO), Barmer.
Lalit S/o shri Gauri Shankar, aged about 24 years, R/o Jaswant Ki Ghati,
Batasugar, Jodhpur , at present employed as Casual Peon in the office of
Income Tax Officer, Ward-1I (I), CIT 1%, Jodhpur.

Smt, Lalita W/o Shri Ashok Kumadr, aged about 36 years, R/o Kalu Khan
KiHaveliRasala Road, Jodhpur, at present employed as Casual Peon in the
office of Income Tax Officers (TDS-1) (DDO), Jodhpur. ... - .

% OA No.468/2831

L.

=

o

. ’Vv'
I

Inder Singh Chauhan S/o shri Babu Singh Chauhan, aged about 31 years, R/o
Maderana Colony, Near Kalka Mata Mandir, Jodhpur At present employed as
Casuul Labour (Peon) in the office of ITO TDS-II, Jodhpur.

Pradeep Singh S/o shri Sawai Singh, R/o Sadar Bazar, Dhan Mandi, Jodhpur
at present employed as Casual Labour (Peon) in the office of ITO TDS-1I,
Jodhpur.

Amrav Dan Charan S/o0 Bhanwar Dan, aged about 28" years, R/o
Higlashnagar, Laxman Ghati, Socrsagar, Jodhpur at present employed as

T~ Casual Labour (Peon) in the oftice of 'TO TDS-II, Jodhpur.

. “Manisha D/o Shri Bali Singh, aged about 24 years, R/o Nathu Ka Nohra,
;" "Kubian Ka Bas, Umed Chowk Jodhpur at present employed as Casual
'i/Computu Operator in the office 0.7 Asstt. Commissioner of Income Tax -

~TDS-11, Jodhpur. R



(By Advocate Mr. J K.Mishra in all the above oéses)

1.

l\)

o
6

Versus

Union of India through Secretary, Cc:;ttt'al Board of Direct-Tax S, Ministry of
_ Finance, Government of India, North Blo¢k, New Delhi, - . = -~ L
. The Principal Chief Controller of Ace aunts (Pr.CCA), Centx E ard of Direct

}.».)

W

Taxes, Ncw Delhi,

Chief Commissioner of Income Tax ( CA) C.R. Bu11d1ng, Statute Clrcle B.D.
Road, Jalpul

. The Secretary to Govt. of India, Muvstry of Personnel Pubhc Grlevances and

Pensions, Department of Personnel and Training, North Block New ]Delhl 110 001.
“Chief Commissioner of Income Tax, Pacta C Road, Jodhpur-II Jodh ur.’t

Respondents

(By Advocate Mr. Varun Gupta for R 1to 3 & 5 and Advocate Mr V1n1t Mathur ASGI
with Ankur Mathur for R.4)

OA No.386/201 1

L

[ )

(98]

1.

o

W

R

Anil-Kumar Solanki S/o Shri Bhanwar Lal Solanki, aged about 26 years, R/o
H.No.8, Baldev Nagar, Mata Ji Ka Than Road, Mangra Pooﬁﬂa Mandore,
Jodhyur, at present employed on the post of Peon in the office of Commlssxoner
of Ingome Tax-I1, Jodhpur.

Dee‘} ak Parihar S/o Shri Dhanraj Parihar, aged about 23 year: s‘ R/o Maliyon
Ki Dhani, Pipar Road, J odhpur, at present employed on the post of Peon, in the
office of Assistant Commi issioner of Income Tax (HQ), O/o- Cotmmssloner of
Income Tax-11, Jodhpur. l

Purkh Das S/o Shri Dhan Das, avod about 32 years, R/o Village Binjwariya,
Via Ticwvari, Tehsil Osian, District Jodhpur, at present employed lon the post of
Peon, rm the office of Income Tax Officer, Ward-3 (4), Jodhpur. '

Plun Prakash Sahu S/o Shri Poona“Ram Chaudhary, aged about 23 years, R/o
Inconie Tax Colony, Mandore Road, Jodhpur, at present employed on the post
of Pecn, in the office of Income Tax Qfﬁcer, Ward-1 (2), Jogkipur]

OA No. 387/70‘

Jaick ec,p Solaiki S/o th Numal Solankl aged about 30 years
Viild”, Opp. Gokul Niwas, Umed Chowk, Jodhpur, at presént
the post of Computer Operat01 in the office of Income Tax C
3(1), Jodhpur.

Bravani Singh S/ Shri Kuku Smbh aged about 27 years, R/o
Near Medical College, Jodhpur, at piesent employed on the post
Coerator, in the office of Commissicner of Income Tax-11, J- )d1
Mahaveer Singh Chaudhary S/o Shii Heera Lal Chaudhary,
years, R/o Income Tax Colony, Mandme Road, Jodhpur, at pres
on the post of Computer Operator; in the office of Addl. Con
Incoie Tax, Range-3, Jodhpur.,

Rakesh Puri S/o0 Shri Govind Puri, aged about 23 years R/o Ma

R/9 “Mohan
employed on
fficer, Ward-

D.s. Colony,
t of Cémputer
ut,

aged about 24

nmissioner of

a JisKa Than,

Mangra Poonjla, Mandme, Jodhpul at present employed on the post of

Cor puter Operator, in the office o A ssistant Commissioner of]

Cir¢le-3, Jdohpur.

;’come Tax,

Infront of Shiv Mandir, Ratanada, Jodhpur, at present employed

=hgComputer Operator, in the office of Income Tax Officer, Ward-3

Surendra Bhati S/o Shri Iishori Lak, aged about 34 yeaxs i{/o Street on

on the post of
(2), Jodhpur.

ent eriployed -
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6. Shankar Lal ParmarS/o Late Shri Mana Ram, aged about 35 years' resident of

C/o shri Agun Singh Prajapat, }.No.8, Ram Nagar, Bhadwasrya, Jodhpur, at

present employed on the post of Computer Operator, in the office of Income
Tax Ofticer, Ward-3(4), Jodhpur.
7.

(By Advocate Mr. JK Mishra in all the cases)

Versus

1. Union of India through Secretary, Central Board of Direct Taxes, Ministry of
Finanee, Government of India, North Block, New Delhi. . .

The Principal Chief Controlloer of Accounts (Pr CCA) Central Board of Direct

Taxes, New Dehi.

Chief Commissioner of Income Tax (CCA) C. R Burldrng, Statute Circle, B.D.
Road, Jaipur.

4. The Secretary to Govt. of Tndia, Mn11>try of Personnel Publ1c Grievances and
Pensions, Department of Personnel and Training, North Block New Dethi-110

to

(0%

N go1.
'(

-

CN

__ (By Advocate Mr Varun Gupta for R 1to 3 and Advocate Mr. Vinit Mathur ASGI wrth
Ankur Mathur for R.4)

OA No. 91/2012

L. Gauri Shankar S/o Shri Kishn Lal Maru,
R/o Ward No.18, Naiyon-ka- Mohulla]
Napasar, Bikaneér at present
Employed as Casual Chowkidar, in the‘ofﬁce
Of Assistant Commissioner of Income Tax
(Central), Bikaner.

2

Mohd. Umar S/o Shri Anwar Ali, R/o Telyeon ka—Mohulla

Near School No.9, Fad Bazar, Bikaner
At present employed as Casual Waterman
In the office of Assistant Commissioner of -
Income Tad (Central), Bikaner.

(By Advocate Mr. JK Mishra)
Vs

1. Union, &% India through Secretary, Central Board of Direct Taxes Mlms’ny of
Pmance Government of India, North Bloc¢k, New Delhi. -

(‘.2.\ The Principal Chief Controller of Accounts (Pr. CCA) Central Board of Direct
Taxes, New Delhi.

3. Chief Commissioner of Income Tax (C( A) CR Burldrng, Statute Crrcle B.D.
Road, Jaipur.

4, The Secretary to Govt. of India, Ministry of Personnel Public Grrevances and
Pensions, Department of Personnel and Training, North Block, New Delhi-110 001.
5. Assistant Commissioner of Income Ta< (Central) Ayakar Bhavan Rani Bazar,




. OA No. 1722012

e

1. Gopal Kasar S/o Shri Panna Lal Kasara, - :
At present employed as Casual Compum Operator -
In the otfice of DCIT, C.C.], Udaipur O/o the JCIT
Central Range, Udaipur.

2, Mukesh Gayri S/o Shri Vardi Chander Gayri,
At present employed as Casual Computer Operator -
In the office ol ACIT, CC.2 Udaipur Ofo the JCIT,
Central Range, Udaipur. .
3. Harish Lakshl\m S/o Shri Labh Chand Lakshkar

At present employed as casual Computer Operator
In the office of JCIT, Central Range, Udaipur.

4, Miss.Priyanka Soni D/o Shri Arunji Swarnkar,

At present employed as casual Computer Operator = -

In the office of JCIT, Central Range, Udaxpux

3. Moti Lal Dangi S/o Shri Puraji Dangi,

At present employed as Casual Peon in the
Office of JCIT, Central Range, Udaipur.

0. Rop Lal Dangi S/0 Shri Dulaji Dangi,
At present employed as Casual Peon in the
Office of JCIT, Central Range,Udaipur.

OA No. 173/2012

L. Pushkar Lal Dangi S/oShri Udai Lal Daiigi,
At present employed as Casual Driver
[n the oftice of DDIT, Inv.], Udaipur
Ofo the Addl. DIT, Inv.Udaipur.

Balu Ram Dangi $/o0 Shri Ram Lal Dang,
At present employed as Casual Peon,

3

In the office of DDIT, Inv.2. Ud'upu1 O/o the AddL.DIT.

Inv. Udmpux

i

3. Vijay Lohar S/o Kishan Lal Johar,

At present employed as Casual Peon in the office of
the Addl DIT Inv. Udaipur,

4, Poonam -Chand Meena S/o Shri Naxayan Lal Meena
At present employed as Casual Peon,

In the office of DDIT, Inv.2. Udaipur O/o the AddL.DIT _

Inv. Udalplll

3, Smt.Sushila Bai Sonawat W/o Shy'un Lal Sonawat
At present employed as Casual Sweper, .
Inthe o ﬁw of AddLDIT, Inv.Udaipur. *

6. .. Kamlesh Verma S/o lat Shri N.L. Verma, ‘
: Atpxebcm employed as Casual Compuzer Operator
-Tligth

'

32)

u‘.o fTice of th DDIT, Inv.2 Udaipur J/o the AddL DIT Inv Udalpur
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7. Yashwant Joshi S/o Late Shri Mohan Lalji Joshi, V ' S
At present employed as Casual Computer Operator,

I the ollice of DDIT, Inv.2. Udaipur Ofo the AddLDIT
Inv.Udaipur.

(By Advocate Mr. JK Mishra in all the above cases) ‘
Vs.

1. Union of India through Secretary, Central Board of Dlrect Ta\:es, Ministry. of
Finance, Government of India, North Block, New Delhi. .-

2. The Principal Chief Controller of Accounts (Pr. CCA) Cent1al Board of Direct
Taxes, New Delhi.

o 3. Chief Commissioner of Income Tax (CCA), C.R. Bulldmg, ‘Statute Circle, B.D.
| o Road, Jaipur,

| 4. The Sccretary to Govt. of India, Ministry of Personnel, Public Grievances and
:l ’ Pensions, Department of Personnel and Training, North Block New Delhi-110 001.

Joint Commissioner of Income Tax (Central Range), 3 floor, Mumal Towers,
16,Saheli Marg, Udaipur.

0.
(By Advocate Mr. Varun Gupta for R Ito 3 & 5.
(None for R.4) '

/}\ ’
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ORCER

Per: B K Sinha, Administrative Member

These  applications  have  been  directed against the  order

i

No.F/Mo/CCIT/JPR/AAALCIT (Hgrs) /2011-12/710 dated 31/5/2011, of the third

respondent [Al] and OM N0.49011/31/2008-Estt© dated 12.9.2008 of 4" respondent

| [A2]. As these have the same cause of act'ion.: all the applications are‘.disposed of by this

| common order.

Rell ht for:
e efssou_rt for

(\ “(i) That the applicants may be permitted to peruse this joint application on
behalf of five applicants under Rule 4(5; of CAT Procedure Rules, 1987, '

|

|

! s

~ : (i) That impugned order dated :1.5.2011 (Annexure.Al) issued by 3"
respondent may be declared illegal and the ,s_'ame may be quashed. The

respondents may be directed to make payment to the applicant @ 1/30" of the

pay at the minimum of the time scale of pay of the Group D staff plus dearness

allowances i.e, Rs. 292 per day as basic pay w.e.f. 17.2008 and applicants

_ allowed with all consequential benefits including the due arrears thereof. The

OM dated 12.9.2008 [Annexure.AZ2) may be ordered 0 be modified
U;COrd/ngly




applicants, which may be deemed just and proper under the fac an d

4]

20

(iii) Thew cny other direction or orders may be passed in favour ¢f y2

circumstances of this case in the /nteres‘ of justice.

(iv) That the costs of this application may be awarded.”.

o~

2 All these OAs have been accompénied by Rule 4(5) Application for filing the joint
application. These have been allowed.

Case of the applicants

3. The case of the applicants in brief is that the applicants were initially engaged as

mentioned against their names in Income Tax office along with ihéir

qualification as pzr the chart below:

EI

~ daily wage casual workers to work as casual computer operator/peon etc. on the dates

educational

0A No " Name of apphcant( ) Educational Daté fﬁorn working
| R o . qualification

¥ OA 53172011  *: Abdul Kadar it MA 1.9. 2003

Ajit Singh Chauhan BA 1.4.200
i Bhunveshwar Paneri BA 15.4. 20d2
* Dinesh Jain B.Com 12.5.2002
- HiralalDangi - 7th 1,5.2007°
'OA530/2011 . Nagaraj Meena MA 11.5.2034
i Narayan Lal Dangi 7t 2.2.201
f Narbada Shankar Menariya 8th 1.5.2005;

5 { Narendra Bhatnagar BA 1.7.2007
. I'NarendraPurbia 11th 22.9.2005
OA529/2011 | Vikram Arya. 8! 1.10.2007

i Ramesh Kumawat BA 2.5.2002

| i Prakash Harijan 7 4.2.2002

- | Iswar Lal Prajapat BA 1.8.2005
. ‘aAmbalalMeena sh 212004 ¥
. OA 532/2011 " Manish Rawat B.Com 1.2.2004 -

. Manohar Singh Meena gt 24112010
} Padmesh Sharma MA 1. 9 2007|
' Praveen Sandhaya BA 21.10.2005
| Pushkar Choudhary BA 1142004
I0A 533/2011 i Vijay Singh Chouhan g 24.,11.2001
! Vinod Kumar Chouhan 7 1.10.200;
" Yogesh Meena Sth 10.6.2002
i . Kishan Lal Meghwal &th 7.6.2005"
BA.BEd

N "~ Mukta Sharma

1.10.200"
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0A 534/2011 : Naresh Menaria BA 1,7.2007
. Pankaj Joshi BA - 1.3.2G007
' Prashant Singh Ranawat MA 1,10.2001
‘! : Rekha Gehlot 4" 1.5.2007
‘ | Rugesh Dangi 8th 1.1.2005
0A535/2011 [ "Teji Lal Meena gh 127.5.2011
| Tilkesh Soni A -| 1.7.2007
! Yashwant Purohit BA 1.2.2004
} Niranjan Nath 8th 13,7.2001
| Dinesh Harijan 20,12 2004
| Iishan Lal Dangi_ Sth 1.7.2006
OA 536/2011 " Ravi Shankar Bagoria BA lind 5,12.2008
‘ ! Sashi Kala Gari Saksar - 5.6.2002
; ! Vishram Bairwa IEYA 2.3.2002
" ' Bajrangi Yadav gt 6/2004
; .., Mahendra Singh Rathore 12th 12.4.2006
'0A537/2011 Sohan Lal Dangi gh 1.7.2007
P - Sonali Patwa MBA 10.1,2005
(4 ! Sonu Chouhan gt 1.8.2005
s : Vardi Chand Dangi s 5.6.2002
Co . VvarshaMehta MA MBA 20.9,2004
|5;573;.8~/i6i1“ U lai Slngh Sarangdevot BA 1.6.20C2
| ! Jaswant Singh BA - 16.6.2008
| | Kamilesh Kumawat lind year BA | 21:6.1999
N ' Kanhiya Lal Dangi g 6.11:1995
:  Kishore Kumar Yadav 8th - 1.4.1995
| 0A53g/2011 ' Kuldeep Singh g | 12.2005
i Mahesh Chandra Kulambi BA -156.2002
- Mahesh Nagda MA 1.6.2002
- Manish Sanadhya BA - 1.3.2008
~Manisha Sharma MA 15.4.2002
OA540/2011 : Rajesh Rathod (Sunil) gt 1.1.2001
| Rajmal Mali 1o 4.4.2008
'. | Smt.Geeta Bai Saksar 14,95
| | Sohan Lal Meena 7th ] 20.12.2004
( | Sunil Sukhwal Bth | 1.12:2006
| OA541/2011 | Ambalal Gameti 7™ 25.11.2004
f ' Deepak Dangi 10th 17.3.2007
z . Dharmendra Kumawat Dip-Eneg. 5.1.2004
. Gopal Dangi 10th 7.7.2007
A Jumme.Khan Pathan 2th . 1,6.2006
. OA 542/2011 § , Devilal - BAPGDCA - | 1:7.20GS
§ " .| Poonam Chand 12" e 130,5.2002
e . Ashok Kumar Sharma MABEd | 19.11.2009
A 1 Barma Meena 9th ~ ~ 116.5.2011
OA 560/2011 | Gaurav Sharma MA. w00 | Nov.2007 - :
| Manish Sharma B.Sc (Maths) | Novi2007.
? 8th
| Bhanwar Lal Mund ' Aug. 2004
0A 498/2011 i Sanjay Kumar Kumar BA 27.10.2006
{ Sarwan Kumar 5th 30.4.2007
; Dinesh Teji MALLB 1.8.20C3
" Suresh Kumar BA 1.7;1—2.006 _
\Han Singh 5th 1.4.2004
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f 0A 499/2011 | Rajendra Gurjar g™ 14.8.9
: " Hansraj gh 3.3.2038
| * Galitam Samariya g" 1.5.12,2001
‘ i . i Narendra Singh 10th - 152007 .
{ OA500/2011 " Shailendra Shankhala MA 14.5.1997
: . Alok Vyas BA_ 13.9.20‘91
| - Gulab BA 5.12.2001
. i AmitPandit MA 3.7.200Jz
| OA501/2011 Lal Chand Nath BA . - 6.5.200¢
© Amar Singh g 16.10.2008
! Iswar Sharma 10% 3.3.2008
i Sharwan Bhati g 13.8.2007
... lLalitkumar BA 12.5.2008
0A502/2011 ! Lalit Gehlot gif 3.9.2001
" Tulsi Ram gt 2:5.2002
| ' Sharwan Vyas MA 1.1.200
|  Smt.Bhanwari Devi g" 17.5.2000
| ! Kailash.Kumar Chawariya 12 1.1.11996
- " Dinesh Vaishnav 10th 13.42009  © k)
OA 51172011 Vinod Godara BA .| Oct200; =
~ Ramesh Soni B.Com-llYri | 20,2,2006
 Randhir Kumar . BA .| 14:10:2008
« Subhash Chander MA * | April 2002
- Sohan Singh 10th 15.1.2007
'0A512/2011 | Mohd Ifran 9" 25.2.22008
 Vikram g 1oth 22.2.2038
" ! Ratan Lal Sth July, 2002
L ~ Kishore Sth Juiy, 2002
0A517/2011 | Vimal Kumar Swami MA 1.12.2005
| ' Krishan Kumar Kansara 12" 1.1,2007
? Madhuri Sarswat BA . 1.8.2008
+ Shravan Kumar Shankhla BA 1.2.2007
| " Mahender Singh Parihar ¥ 29.3.20C7
. - Ravindra Kumar 8th 1.1.2005
' OA 518/2011 | Sharwan Kumar Meghwal 8" 1.4.2002\
‘ \ Hari Prakash Suthar B.Com 11.12.2003
| Rajesh Kumar Jhungh St 3.3.2003
i Mahender Kumar Ramawat VA 3.12.200f-
Praveen Sharma BA 2.1 200
) - Sukhvinder Singh 12th 28.11.2003 R
0A519/2011 ' Kamal Kishore Swami B.Com 2492001 %
Shiv Kuamr Swami BA. 1.5.2005 -
» Jitendra Jhungh 5t 7.4.13;)8 ‘ /\\,
Ram Swaroop Meena 7™ 001
. Nirmal Kumar Kheriwal MA 0;
. Raj Kumar Barupal BA 142004
OA523/2011 ! litendra Singh Rajput BA 30,12.20%0
. Jitender Sharma BAII,ITI 24.8.200
ﬁﬁ\\\ ' Ratan Lal Sen M.Com 2.12.2002 .
1 = IR Vishal Kumar Modi BA 29.3.2001
N "3\, Abdul Qadir BA-II 13.10,2008 |

h}
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Raj Kumar Mali - B.Com(U/S) 24.8.2009 }
" Bharat Kumar Modi Dip.in Inf.Tech | 21.9.7010
BSCIT ‘
. Gaurav Chouhan Hr.Sc. 14.3.2011
Pushpkant Sharma al 2.1.2002 i
Yashwant Kumar Rawal 0™ 1.10 2008
© Ram Sagar Meena 10" 1.5,2006
| Gauri Shankar 8" 1.1:2002
. Mohd.Umar o Aug. 2007
| Gopal Kasara MA DLL 21.2.2002
Mukesh Gayri M.Com.BEd 18.6.2002
+ Harish Lakshkar BA, Bed Aug.2008
| Miss.Priyanka Soni B.Com.B.Ed ivov.2008
| Moti Lal Dangi A Jan.2002
! Roop Lal Dangi . B 8th April 2002
i Pushkar Lal Dangi 10" 1.6.2006
. Balu Ram Dangi 12th 6.6.2007
' Vijay Lohar BAll 1.4.2008 ;
. Poonam Chand Meena Sth 5.6.2007
. Smt.Sushila Bai Sonawat semii 1.7.2005
. Kamlesh Verma &.com Aug.2007
: Y§5hW_€!nt_105h|_ MA Dip.Computer 862009
| Anil Kumar Solanki BAIl 27.6.2002
i Deepak Parihar BA -6.8.2007
" Purkh Das BA Ist 20.12.2001
' Prem Prakash Sahu_ ) BA 24.7.2007
! Jaideep Solanki BA 19.9.2002
| Bhawani Singh BA Ist 20.7.2002
{ Mahaveer Singh MA 26:6.2008 5
| Rakesh Puri 12" 6.8.2007 |
]‘Surendra Bhati BA 4.8.1999 |
! Shankar Lal Parmar | MA 1 18.2.2002 |
' Tabish Anwar 12" 18.6.2007 !
| Jagdish Singh Rathore BA 1.4.2003
i Rajendra Kumar Parihar BA 6.7.2002
'"Kanhaiya Lal BA 21.8.2004
: Vipul Tandan 5.10.2006 |
! BA o
: Ramesh MA 2.11.2007
| Raju Ram Mali 5th 1.4.2009
' Narpat Lal Parihar 9th 1.2.2003
' Hitesh Chandra 9th 1.1.2003
' Smt.Lalita 9 th 25.8.2003
! Jitendra Kachawaha | BA 15.10.2002
* Deep Singh BA 4.9.2002 ‘
| Ugam Singh BA .. ...... .]25.11.2002
| Kushal Singh BA 25.10.2002
i Daulat 8th 23.11.2006 !
. Praveen Singh 12 th £.10,2002 i
| Mahendra Singh 8 th 15.5.1997 E
i Suresh Kumar 8th 1.12.2008 l
_ Satveer 8 th 21.6.2007 J
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a | 0A 464/2011 Arun Kumar % 8 th

1,5.1996
Santhosh Kumar 8 th 7.12.2007
‘ Raju 5th 205.5.1997
l .Mahendra Gurger 8 th 6.&8.1997
| + Chandra Prakash BA Pass 1.5.2002
‘o DeepaRam: BA Pass Sept. 2007
| 0A465/2011 - Gopal Lal Prajapat 12 th pass 1.9.2006 o
| - Anandi Lal Saini - 12 th pass Jan 2008
Tikam Chand Sen 10 th pass 18.2.2003
_ . . .. ,HukamChandSainj 12thpass | 22.7.2007
- OA 466/2011 - Manoj Kumar Bora Notindicated | 15.3.2002
. M.Com
Satyanarayan Kansara M.Com 'Atﬂgust 2005
Nitesh Tolawat 8 th .Dec. 2006
. Narendra Meena 10th 9.10.2007
... _ ., laxmanSingh ; 16).10.2009
© A 467/2011 Chandra Prakash : Not 2418.2009
' o mentioned * ™
e -, Bhanwar Lal Chaudhary .do. .- | 2818.2005 —
' Lalit 10" pass 1.1.2008
 ismtLalita o 12" pass 12142004
A " OA 468/2011 " Inder Singh Chauhan 12 th 13/1.2000
o } ' Pradeep Singh 8 th 19)3.2008
* Amrav Dan Charan '.' BA 8. 1\ 2002
o Mamsha BA__ | 10.7.2008
., :f J
4. The applicants contend that they were engaged on daily wages ihey have been

primarily performing auxiliary office duties from time to time as per the orders of their

i

officials in charge on fqll time_duty of eight Hours a day. There is no difference between

7

£3

the nature of work entrusted to them and that being performed by the regular

-—s..

G,

By

sLondents The

,sr RN
‘x .H"

S .;xappl|c§ng§*ialso refer to OM No. 49014/2/86 Estt.(C) dated 7.6.1988 of Jhe gespondent

[

' “.:'[A3] which inter alla provides that where the nature of work entrusted te—~
i

/&(

allowance for work of eight hours a day. Where the work being done by the casual
workers is different from the work done by a regular empldyee the"casual workers may
be paid only the minimum wages notified by the Ministry of Labcfiak or the State

\ Government/Umon Territory Admlmstratlon whichever is higher as per‘the minimum

"
-5
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By o
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wages Act, 1948. Where a Department is already paying daily wages at a higher rate

the practice is to be continued with the approval of its Financial Advisor. The casual

workers are: to be paid weekly off after six days of continuous wqr!;, The DoPT issued

another circular dated 10.9.15.;)3 relati;r;g to the grant of ;cem'pofary status and
regularization of casual workers under the-: 'cigrectives of the Principal Bench of CAT dated

16™ Feb. 19§0 in the-case of Rajkamal alirj others Vs. Uol. [Ad4]. The guidelines dated
7.6.1988 would continue to hold good sirr@itaneously. Accordingly the applicants were

being paid wages at the ra.te of 1/30" of the minimum of pay plus.DA and it has been

Q period#ally Ee;/ised. The guidelines of the f):oPT for merger of the 50% of the DA with

| /"ﬂ basic pay dated 31.5.2004 have also beer:i put into effect in respect of the applicants.
[A5]. In sum and substance by the time wg reach 1.10.2010 we %ind 'L"h;t the applicants

have been paid Rs.292/- per day [A8].

5. The grievance of the applicants arises from the fact that thé;izyelspondent No.3
issued an order vide his order dated 31.5.2011 [A1] that the recomrﬁ'e"h'd‘ations of the 6™
Pay Commission are applicable only to the C(asual Labourers conferred with temporary

status and are not applicable to the casual \fy'girkers without temporary status. The same

1 b o
order withdraws the earlier orders and directs that the applicants be paid at the rate of

Rs. 164/- per day where the nature of the v‘quk of casual workers is the same as that of
- : i . 7
_vegular enYgoyees. The applicants have come to this Tribunal against the afore order

fIZ\’l]. The learned counsel for the-applicants contends that the impugned'order is based

upon a directive from the Ministry of Personnel Public Grievances and Pension vide its

A

[ ;‘

\cohtinu'é'cf, o do so. The 6™ Pay Commission Report does not exclude them.specifically
,\\ §nd’h’a)éjr it been so it would have amounted to drawing distinction between the same

..a.fgueds_}_ t"ﬁﬁlt the' applicants were doing the same work as the regular workers and




categories of-workers violative o’ Articles 1V4 and 21 of the Constitution. ‘They are being
treated as separate classes withéut there i;eing any intélligent different'ia,'amongst the
same. The apphcants have also referrec,ro the case of Surinder ]S/ngh Vrs. Union of
India AIR 1936 SC 584 and contend that the matter is no longer lnte\gra with the passing

of the afore inantioned judgment.

Case of the respondents

6. The (:(_.‘unsel. for the respendents ‘has fully contested the!DA. The principal

argument of the respondents is that DoPT OM dated 10.9.1993 [A5] was issued in

®

pursuance of judgment of Principal Bench'_:_c.;f CAT dated 16.2.1990 to grant temporary e

status and regularization to those casual l;bour who were e-rnplcyjd at that point of
time and had rendered one year of contirj.‘uous service in Central Government offices
other than in the Depa‘rt‘menc; of Telé‘;om, post and Railways.| The DoPT had
subsequently issued a clarification vide :)\/l No.40011/6/2002-Estf© »dzated 6.6.2002
clarifying thas ihe scheme relating to the gr&nt of temporary scheme as per order dated
10-09-1993 is 7ot an ongoing scheme but rather one one time‘gaii's.‘be;§ation to those
who had bee.wzgiven temporary status on cqmpletion of 240 days of erk or 206 days in

case of officefsAhaving 5 days week, It wes further clarified that thoj'e who had been

granted temporary status would not be st'ripped of the same but, the|these who have

_joined the service on a subsequent date cannot seek to derive advan;\age @this order

for grant of temporary status . The nature:of work of these employees is different ari’a;;',

-as such they are being-given wages at the.highest of the minimum ‘wages at Rs. 164/-

r day. The OM dated 12.9.2008 has lée-en misinterpreted by the |applicants as it

.”._as Pay B nd znd the.corresponding Grad';"Pay recommended by the 6"‘ Central Pay

; entitled to any relief. -5 .




')

Facts in issue: “ Lt
7. After having gone through the pleadings of the parties and listen to their oral

submissions the following facts in issue emerge:

(i) Whether the applicants huve been performing the same nature of
duties as the regular employees?

(ii) Whether the reduction of wages as has been ord°red we’e the impugned
order [A1 ], violates Article 14 and 21? :

(i) What relief(s) if any could'be granted to the applicants? -

[

Findings

(: Whetger the applicants have been perfor'rﬁiing the same nature of duties as the regular
* employees? ;

/ i .

8. The recruitment of casual workers:-“_jcmd persons on daily wages was reviewed in
the year 19598 on the basis of which the D(;‘partmeht of Personnel and Training, Ministry
of Personnel Public Grievances and Pensir;ns, issued OM NQ:A!§90.14'/2/_86-Estt© dated
7" June, 1988. This OM started by recogqi%'zing that persons on daily wages should not
be recruited for work of regular nat;L_Jre bq;t only for work which is casga‘l, seasonal or
intermittent by nature for which regulaf_;_bosts cannot be created. T:he OM further

provides:
e ?

(iv) Where the nature of work entrusted to the casual workers and regular
employees is the same, the. casual workers may, be paid at the rate of

"o,

g T 1/30"’ of the pay at the ‘minimum of the relevant pay scale plus
— /Z’

,dagrness allowance for woi k of 8 hours a day.
x‘\ ..
-:cbses where the work donP by a casual worker is du ferent from the
workidone by a regular empfoyee, the casual worker fiay-be paid only
t’,g ipm/mum wages not:f:ej by the Ministry of Labour or the State:
. oyernment/Un/on Territo: v Administration, whichever is higher, as per
‘tge minimum Wages Act, 1948. However, if a Department is already
* Nt Abaymg daily wages at a kigher rate, the practlce could be continued
""" with the approval of its FmanCIaIAdwser
(ix) Where work of more than vne type is to be perfa:med through the year
but each type of work does hot justify a separate regular employees, a

N multifunctional post may be created for handling those items of work

-with the concurrence of the Ministry of Finance.
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9. In the year 1993 the Principal Bench o Central Administrative Tribunal delivered

a judgment on"16.2.1990 in the case of Ra}'kamal and others VsUnr;h .;of India and

others (1990) 13 ATC 478 therein it issued tertain directions to the}Govt.;"of India, as

under:

“29.

followmg findings; orders and d/rect/ons

(i)

i
(iif)

(iv)

(v)

(vi)

k‘m

¥

( vu}‘"

A2
&,

”vg

3} be/onglng to the Group D cateaory

[n the light of the foregomg, the application is d'sposec of with the

We hold that the present proctice and procedure followed by different
ministries/departments and ‘the offices under them in the matter of
engagement disengagement und regularization of casual labourers on
the basis of their separate strength of staff re;ults in-inequalities and
injustice. The Government of India, except the Ministry of Raifways,
should be treated as a single unit in the context of engagement and
regularization of casual labourers;
The impugned orders_dated 12th October, 19892 passed by the
respondents, are set asrde and quashed.
The respondents are directed to continue the services of the applicants
as casual laborers in the reguler vacancies in the post of GI"OUP D arising
in the Ministry of Food and Civil Supplies and its offices at Delhl and to
consider their regularization in such vacancies; S 1

In case, no vacancies exist in the Ministry of Food and Clwl Supplies and
itJ offices, they should be adjusted against the vacancies %f Group D
staff, in other m/nlstr/es/departments/attached/subordmate offices for
appointment in accordance with the scheme directed to be prepared as
mentioned in paragraph 21 above

The respondents are directed not to induct fresh recruits as casual

labourers through Employment Exchange or otherw'se, ove .'goking the
oreferent/al claims 6f the apph.:ants, and e
The emoluments to be given;,to the applicants till thelr regularization
should be strictly in accorda'ice with the orders and mstri./ctlons issued
by the Department of Persor‘nel and Tralnlng After their ‘egular/zatlon
tiey shall be paid the same pay and allowances as regular employees
7he interim order passed; on December 1:1' 1989 and cor'tml d .

thereafter directing the respondents that the status quo|as regard

,',;V jcont/nuance of all the four applicants as casual labourers, be
" maintaiied is made absol,ute :

o Even after the issue of the afore sald OM as it would appear from paragraph 2

that the recruitment of casual workers wo‘luld continue as contained in OM dated

-‘S

7.6.1988, On 1 S. 2004 the DOPT issued a. reVIsed OM vide No 49314/5/2004 Estt©

‘ g

directing merggr of 50% of the Dearness Af‘_lgwance with basic pay for computation of

daily rates of w ges of casual labourer as unde' !




A

~ “The undersigned is directed to say that references have been
received from various quarters seeking clarification whether 50% of
Dearness Allowance merged with* basic pay to Central Government
employees wie.f. 1.4.2004 vide Ministry of Finance, Department of
Expenditure OM No.105/1/104-IC dated Ist March, 2004 wcud be

adrissible to casual labourers j'Of the purpose of computat:on of
their daily rates of wages

The matter has been considered in consultation with the

Ministry of Finance and it has been‘decided that 50% of the Dearness

Allowance merged with the basif::ﬁ')ay will be admissible to casual

labotrers with temporary status and also to casual employees who

are entitled to daily rate of wages with reference to the minimum of

the pay scale for corresponding regular Group D official w.e.f Ist

April; 2004 for the purpose of cdmputation of their daily rates of

\wage’s The casual labourers entitlzd to daily wages not linked to the

(\ ¥ minimum of the pay scale plus Dearness Allowance for corresponding

o~ Group D employees or casual workérs/contingent employees engaged
’ on part time basis shall not be entitled to the above benefit.

This issues in concurrence w:rh Department of Expendlture ic
UO N¢.105/1/2004-IC dated 19" May, 2004.”

11. On the basis of the above c1rcula“( the respondent No.5 issued OM dated

9.7.2007, the-relevant part of which reads as:follows:

“In :accordance with the instruction:‘aid down in the Department of
Personael & Training Om No0.49014,2/86-Estt© dated 7.6.1983 recd
with DOPT Circular No.49014/5/2004 dated 31/5/2004, sanction is
hereby -accorded to the payment of casual workers paid on_daily wage
basis, where nature of work is the same a that of the regular employees
at the rate of 1/30" of the pay at the minimum of time scale of pay of
the Group D staff plus Dearness Pay plus dearness allowances, ie.,
1/30" ¢f (Rs.2550/+ Rs. 1,275+ Rs. 1109.25/1338.75 ie., Rs: 464/= pr day
for 8 hours of work a day. :
N o

2. Inc tases where the work done by:casual work is different from the
work done by regular employees, the daily wages payable will bz Rs.
144/- per day in terms of.:Dy.Labour Welfare Commissioner (Central)
communication Ref.No.Dy.LWC(C)/MVYR/2005/4000 dated 30.9.2005.”

12, The respondent organization acknov»./l‘gzdged that the work being done by the

..fﬂv""l'.\'w.

“c-sq;vas the same as that of the regi'u’lar employees and they were not casual
.\ = 1z i

ers n‘dg\!y wages performmg dnfferent sat of casual duties. In recognition of this

Tyt



: No.CC/JP.‘\.,* 09/2773 dg, ged 12/17% November, 2008 and Letterl No.CC/JPR/2010-

11/289 datw .8 October, :

410 [A7& A%] The later brought upf‘g{_we paytent to be
made to suc!\ employees t(.-T 292 per.=:‘:f,lay on the basis of th‘é-‘*ébove.rfo'rmulation
The app)icail ‘submitted a representation to the respondents wherein they have
detailed the: "k being done oy them as per the Circular No.22 dated |18.1.2011 under
the multita's;i}ing, scheme. It i%gnteresting Fo note that the work involves a much larger
vista than v{ha‘t is ordinarily‘;done by an average employee and w ichi no regular
employee wéuld normally ag.:j;é»:e"to o, It varies from maintenance |of the records,
\ photocopying, night and guard %Jty, driviﬁéivehicles, watering the plants to mentjon a

few in addii.. they are also required to do date entry, typing of letters and return

feeding and rjmcessing. The appijcants in this representation admitted that the scheme
] ) r . ..

of Casual Lah-ji‘ vers (Grant of Temporary Stfai'tus and Regularization) was only applicable

!

till 1993 but r oy made request to the effecf:c'it_hat the Ministry should l;_e asked to revise

[

this scheme. »
1 . o Wil |k

i

13. Adm i 1y, the Schemé of 1997 was a one time dispensation. Tf\i__»s issue has

been dealt with in a decided case by the Hon'ble Supreme Court Union of India Vs.

f0ed
i

Mohanlal and others, (2002) 4 SCC 573 anc'held as under: &5 ™

'6. Clause 4 of the :cheme IS very clear that the conferment of
— ’temporary status is to ke given to; the casual labourers who were in
employment as on the date of commiencement of the Scheme. StJme l‘f :

the Central Administrative Tribundls took the view that this |is an —

ongomq scheme and as and when casual labourers complete 240 days

of wotk in a year or 206 days (in case of offices observing & 0) ws a

week), they are entitled to get tempo rary’ status. We do rot *hmgl.i that
/..;,;::\* clause 4 of the Scheme envisages it as an ongoing scheme.” In ort(er to
T STETE g \\cqwre ‘temporary’ status, the casual labourer should have been in
5gl%ployr1ent as on the date of commencement of the Scheme and he
Eshoald have also rendered a continuous service of at Ieast one| year
.whu}p mmeans that he should have been engagedfor a per/od of atleast
2401;1( ys> in.a year or 206 days in case of offices observing 5-days a
A s weéy( From clause 4 of the Scheme,. it does no appear to Le.a g.uc"_ll
'\a;f deline to be applied for the purpose of giving ‘temporary’ stat‘us to

Zdl the casual workers, as and when they complete one ygar’s




continuous service.” Of course, ‘it .is up to:the Union government to
formulate any scheniz as and when. itis found.necessary that the casual

labourers are to be :given temporar status.and later they are to be
absorbed in Group D posts. '

8. The Division Bench of the Calcutta Hign Courtin T, Rajaklh V. Union of
India WP(CT) NO.86:of 1999 (Cal)(DB) held that clause 7 must be read in
d 'manner in which it does not render it unconstltut/onal The employers
cannot at their whim dispense w:th the serwces of the casual labourers
who have acquired ”temporary status. The entire: object of the 1993
scheme was to regularize all casual workers ‘To allow such uncanalised
power of termination would. aIso defeat the ‘object of he Scheme.

Dispensing with the services of a casual labourer under clause 7 in our
view, could be for rmsconduct et bR

. 9. Having regard to the general scheme of 1993 ‘we. are also of the view
that the casual labourers who, acqulre ’temporary status cannot be
removed merely on.the whrms and fanc:es of the employer. If there is
sufficient work and other casual Iabaurers are-still to be employed by
the employer for Carrymg out the work the casual Iabourers who have
acquired ’temporary status shall not’ be remgved from service as per
clause 7 of the Sche:ne. If there is senoucf, isconduct or violation of
service rules, it wotid be open to the. empoyér to: dlspense with. the
services of a casual Iubourer who had acqu:red the ’temporary status.”

CPWD and others, AIR 198(6.‘,$C 584: ,

”One would have though that the judgment in the
Nehru Yuvak : hendra s.cas 'i"(supra) concluded further
argument on tle question.: . However, Shrl ‘V.C.Mahajan, . -
learned counsel for the. Central Gove_refnn:. ‘reiterated the
same argument and also contended that the doctrine of ‘equal
_pay for equal wcrk’ was a. mere abstract docti.ne and that it
was not capable of bemg enforced in‘a. court of law. He
referred us to: the observatlons “of . thls court .in. Kishori
Mohanlal Bakshr /S, -Union of lndla, AR 1 1982 sc 1139.: We are
not a little surp rised that ‘such an. s "ment should be
advanced on behc If of the Central Government 36 years after
the passing af the Constitution and 1.L /ﬂars ajter the Forty
Second Amendrm nt proclalmlng lnd/a as a Soc:ahst republlc, '
The Central Govnrnment 'like: all organlsm of the State is
committed to th ,J/rective Prmc:ples of State Pollcy and Art.39
enshrines the p: ___{c:ple of equal pay for. equal work. In Randhir
Singh Vs.. Union of India, (1982) 3 SCR 2 252 (AIR. 1982 SC 879)
this court ha o::ns/on to explam the nbscrvatrons ln KIShOl‘l




Mohan Lal Bakshi V . Unlon 'of Indra (supra) and: o pomt out : ' .
how the principle of equalbay for~equal- work:is n/ tan -~ . .
abstract doctrine and how it.is a vital and. woor us: d gtrine *
accepted through the world - partlcularly b
countries. For the benefit of those. that“d N
aware of it, we may pomt out ha. the' decrsr n.in Randhir

" Singh’s case has been. followed in many _amber of co!ses by
this Court and his been afﬂrmed by a Constitution Bench ‘of
this Court in D.S.Nakara V, Unfon of India, {1983) 2_SCR 165 AIR
1983 SC 130. The Central Government th State Gover; ‘ments e
and likewise all public sector undertakings a' xpetjted to- .
function like model and enhghtened employers and arguments -
such as those which were “advanced’ before us;thotithe
principle of equal pay for equal work is'an: abstroc doctrine
which cannot be enforced in a court of Iaw should I-come
from the mouths of the Statiz and the State Undertakr gs. We

- - ullow.both the writ petmons and direct the responden ‘s, asin ¥ ’\\)
" he Nehru Yuvak Kendra’s case (supra) to pay to the petitioners B oy
and all other daily ratedf“‘nployees, the: same salz{ry and

with -effect frcm. the davc when’ they Wwere - respectiveiy
" employed. The respondents will pay to each of the pejmoners’ :
a sum of Rs. 1000/- towards their; costs.Wealso ‘record our
regret that many emplo ‘ees are kept ervice on .a
temporary daily-wage basrs wrthout ‘thei erwce “being
Aregularlzed We hope that - the:: Government vJII take
appropriate actlon to regulanze the’ serwces ,of I, *h ose who

. allowances as are paid toifegular and permanent emgloyees

3
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Even B
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1 the case of Union of India Vs. Mohanlal and other :

on is that it is more than"cl ar that the'apphcants'—hav{e been doing the same

T A A . )
o o
§ o i

H : v

gine that a regular UDC
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being asked to do the work of cleaning and watering the plants, In fact thev arz doing -
. more. The nature of the duties being performec: by the applicants has not undergone a
T change by virtue of the mere fact the impugned ci-cular has been issued by the DoPT. It

is well recognized that a circular from above does not changed the gro:unu reailies in

effect. Where the applicé'nts have been pérformiqé'the duties of .a regular employ:; or
more and continue to do so is a fac‘t their status ;;;annot change ovérnigh( by the :w.:='7re
fact that a circular has been issued by a superios a{lthority. The third conzitsion is that
by issue of the impugned OM dated 31.5.2011 [Alv] the material facts are 1ot altvseu by
one stroke of pen. What the applicants were_-c;_oing earlier they continue to do so
"f:j\ T"’C”ien afteg the issue of the impugned OM.  A: already held that where the nature of
/k/work remains to be the same as the regular emaluyees the payment it sise centinue
to be the same.
Whether the reduction of wages as has been ord:red vide the impugined ¢ rer [A1] is
violative of Article 14 and 21?7 '
16. The doctrine of qual pay for equal work‘is well enshrined in our Constitution
articulated through Article 14. This article for the s‘éke of convenience nesis e be
reproduced.

Article 14: Equality before law:- The State shall not deny to any person equality
before the law or the equal protection of zhe laws within the teiritery of wadiu.”

— ‘ . N .
and has been tiwe corner stone for so many judgm;ents /decisions of various courts more

. —

framre work of the constitution as enunciated in His Holiness Keshvanand Biarti

Sripadagalvaru and others Vs. State of Kerala and unother, AIR 1973 SC 1461 Case,

17. Hence it has aiso to be considered tkat once a set of workers have been

getting higher wages to reduce the sama on the basis of directions fron: above doe: not

?o of the Hon’ble Apex Court. It is also to be noted that it forms a part of the basic_




N S )

once one is qsed to a higher set of income it is difficult for him to curtail one’s

requirements o a lower income.

-

18 It is also significant to note that no show cause notice has been issued to

. - . . Y . ’ i
* the applicants before reducing their daily wages structure. While certainly the services
. of the applicants as decided in the case of Union of India Vs. Mohanlal and others,

(supra) can be dispensed with one morith’s “notice'by' means of a termination
simplicitor, _For reducing or altering the wage structure to their disadVantage will

HN

! - require prior, show cause and giving them (i?i)ortunity of being heard. [The principle of

.audi alteram partem is inviolate in such casas. In any event, such a reduction is not

! : :
| 4 -

1

|

justified in the cases in hand. ' : | o ) , —
b < . S - )

What relief(s) if any could be. granted to the applicants?

o 19. Answer to the first two questions which go:in favour of he applicants, ob

the Tribunal to answer this question too in their favour. In view of the discussi

viously, persuade

jons on the above

issues we comis to the conclusion that the unilateral action of the respo,ridents in reducing the

wages of the apblicants without having given them an opportunity to sh ‘W‘Eaga;is violative of

not only the constitutional provisions but also fhe principles of natural justice. I'c;\JE;hencE'bad

under law. The following reliefs are, therefore, _o’rdered:

(1) i Theimpugned order dated 31i%.2011 [A1] is hereby quashed. i

(1) The respondents are directéd to continue making p‘ayment to the
. applicants @ 1/30th of the puy at the minimum of the time scale of the
. '.:roup ! staff plus dearness allowance ie., Rs. 292 per days as basic

©Lay wee.f 1.7.2008 with all c’nsequentla/ benefits. g

‘ No modification of the OM dated 12.9.2008 is warranted as the legality

_n“a‘_"a " of the OM has not been in ¢hallenge nor would the same be necessary

7"}\ ‘for granting the reliefs (i) and (ii). : W
{!V) - No order as to the costs. : : g

#
~i

/

& »-’i/The MA No. 142/2012 in DA 534/2011 is rendered infructuous in view of'the disposgl of . -

_,;;\eagove OAS~/ \/M/ : {
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